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HIGH COURT FOR THE STATE OF TELANGANA ::

HYDERABAD

Subjeet: Consequent upon the constitution of 33 Judicial Districts in
the State of Telangana, allocation of Districts to the Hon’ble Judges

shall be as under, with effect from 02-06-2022.

SI. | Name of the Hon’ble Administrative Judge Name of the
No. District
1. [Hon’ble Sri Justice Ujjal Bhuyan Hyderabad
2. |Honble Sri Justice P.Naveen Rao Rangareddy
3. |Hon’ble Dr. Justice Shameem Akther Medchal-Malkajgiri
4. |Hon’ble Sri Justice Abhinand Kumar Shavili Khammam
5. |Hon’ble Justice G. Sri Devi Sangareddy and
Medak
6. |Hon’ble Sri Justice T. Vinod Kumar Mahabubnagar and
Narayanpet
7. |Hon’ble Sri Justice A. Abhishek Reddy Hanumakonda and
Jangaon
8. |Hon’ble Sri Justice K.Lakshman Warangal and
Mahabubabad
9. |Hon’ble Sri Justice B.Vijaysen Reddy Nalgonda
10. |Hon’ble Smt. Justice Lalitha Kanneganti Nizamabad
11. |Hon’ble Smt. Justice P. Sree Sudha Karimnagar
12. |Hon’ble Dr. Justice C. Sumalatha Kothagudem
13. |Hon’ble Dr. Justice G. Radha Rani Peddapally
14. |Hon’ble Sri Justice M. Laxman Nirmal and
Asifabad
15. |Hon’ble Sri Justice N. Tukaramji Mancherial
16. |Hon’ble Sri Justice A. Venkateshwara Reddy Nagarkurnool
17. |Hon’ble Smt. Justice P. Madhavi Devi Suryapet
18. |Hon’ble Sri Justice K. Surendher Bhongir
19. |Hon’ble Mrs. Justice Surepalli Nanda Siddipet
20. | Hon’ble Sri Justice Mummineni Sudheer Adilabad
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21, |Honble Smt. Justice J. Sridevi Jagtial

22.  |Hon’ble Sri Justice N. V. Shravan Kumar Mulugu and
Bhupalapally

23. |Hon’ble Smt. Justice G. Anupama Kamareddy

Chakravarthy

24. |Hon’ble Smt. Justice M. Girija Priyadarsini Vikarabad

25. |Hon’ble Sri Justice Sambasivarao Naidu Gadvyal

26. |Hon’ble Sri Justice A. Santhosh Reddy Sircilla

2% lHon’ble Dr. Justice D. Nagarjun Wanaparthy
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